HIGH COURT OF MANIPUR
AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES IN
THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF
DECEMBER, 2023

HIGH COURT OF MANIPUR

Opening Balance

Institution during the

Disposal during the month

Closing balance at the end

5to 10 years old during the

are 5 to 10 years old at the

more than 10 years old

month of the month
Civil Cril Total Civil Cril Total Civil Cril lTotaI Civil Cril Total
3100 232 3432 37 15 152 102 9 111 3135 338 3473
Disposal of cases which are | Pendency of cases which | Disposal of cases which are

Pendency of cases which
are more than 10 years old

month end of the month during the month at the end of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
9 1 { 10 541 46 587 2 0 2 48 27 75

SUBORDINATE COURTS OF MANIPUR

Opening Balance

Institution during the
month

Disposal during the month

Closing balance at the end

of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
5281 2804 8085 178 i 249 143 66 209 5316 2809 8125

Disposal of cases which are
5to 10 years old during the

Pendency of cases which
are 5to 10 years old at the

Disposal of cases which are
more than 10 years old

Pendency of cases which
are more than 10 years old

month end of the month during the month at the end of the month
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total
7 12 19 1026 622 1648 3 0 3 242 136 378
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